FORM G - VERSION 3

INVITATION FOR EXPRESSION OF INTEREST FOR
ATTIVO ECONOMIC ZONE (KOLKATA) PRIVATE LIMITED OPERATING IN
“AUTOMOBILE WORKSHOP” AT PASCHIM MEDNIPUR, WEST BENGAL.

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along | Attivo Economic Zone (Kolkata) Private
with PAN & CIN/ LLP No. Limited
PAN: AADCB2957M
CIN: U34105WB2007PTC120650
2. | Address of the registered office Unit No. 709, 7th Floor, Merlin Infinite,
DN-51, Sector-V, Salt Lake City, Kolkata-
700091, Bidhan Nagar CK Market, North
24 Parganas, Saltlake, West Bengal, India,
700091
3. | URL of website attivoeconomic.sipl@gmail.com
4. | Details of place where majority of Paschim Mednipur, West Bengal
fixed assets are located
5. | Installed capacity of main products/ | N.A.
services
6. | Quantity and value of main products | As per the last available Audited Financial
/ services sold in last financial year | Statements for the FY 2024-25, revenue
from operations was NIL
7. | Number of employees/ workmen Not Known
8. | Further details including last The Audited Financial Statements for the
available financial statements (with | F.Y. 2023-24 and 2024-25 are available.
schedules) of two years, lists of These Financial Statements, including
creditors are available at URL: Creditors List, can be obtained by emailing
to the RP at attivoeconomic.sipl@gmail.com
9. | Eligibility for resolution applicants | Can be obtained by emailing to the RP at
under section 25(2)(h) of the Code is | attivoeconomic.sipl@gmail.com
available at URL:
10. | Last date for receipt of expression of | Friday, 21% August, 2026
interest
11. | Date of issue of provisional list of Monday, 31% August, 2026
prospective resolution applicants
12. | Last date for submission of Saturday, 5" September, 2026
objections to provisional list
13. | Date of issue of final list of Tuesday, 15" September, 2026
prospective resolution applicants
14. | Date of issue of information Sunday, 20" September, 2026
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants



mailto:attivoeconomic.sipl@gmail.com
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15. | Last date for submission of Tuesday, 20" October, 2026 (Subject to
resolution plans approval by the Adjudicating
Authority)
16. | Process email id to submit attivoeconomic.sipl@gmail.com
Expression of Interest
17. | Details of the corporate debtor’s Not Known

registration status as MSME.

Mr. Anup Kumar Singh

Resolution Professional

Attivo Economic Zone (Kolkata) Private Limited
IBBI/IPA-001/IP-P00153/2017-2018/10322

AFA Valid till: 30.06.2027

Suite 1B, 1st Floor, 22/28A Manoharpukur Road
Kolkata-700029, West Bengal, India

Date and Place: 8t August, 2026, Kolkata


mailto:attivoeconomic.sipl@gmail.com
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FINANCIAL EXPRESS

AXIS BANK LTD

AC Market Building. 1 Shakespeare Sarani, 3rd Floor, Kolkata - T000T1

Appendix IV [Sea Rule 8(1]]
POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

Whereas, the undersigned being the Authonsed Officer of the Axis Bank Lid, under the Secuntization

gnd Reconstruchion of Financial Assels and Enforcement of Securily Interest Act, 2002 and in

exercize of powers conferred under section 13012) read with rule 3 of the Secunty Interest

[Enforcamant) Rukes, 2002 isswad & demand nolics calling wpon the bormowans!guaranion's o

repay the amount mentioned in the nobice slong with contractual rate of interest pluz penal

intzrasi, charges. casts etc, within 80 days from the date of the said notice,

The barrowar’s/quaranion’s, having faied b rapay he amound, nolice is haraby given 1o the

bomowerslguarentons, in paricular-and the public, in general, that the endersigned has taken

possession ol the properly descrbed haren balow 0 axarcise of powers conferrad on him under
section 1314) of the said Act read with rde & of the said Rides an the 2ate mentioned heren after.

The borrowerisiquaranion’s, in parficular, and the public, in general, are heraby cautionsd not

b deal with the property and any dealngs with She property will be subjesct o the chame of the

Axis Bank L1d,, for an amoun! mentioned in the nofice along wih intersst thereon and penal

inengst, charges, costs el from date of demand notices.

The borrower’s attention s Invited fo the provisions of Sub Section () of Section 13 of

the SARFAES] Act, 2002 in respect of time available, bo redeem the secured assets,

.J!|| Armount Due 35 an dala

B) Date of Demand Notica

C) Date of Possession (Symbolic)

A) Rs. 25.61,986.55 due under Loan Alc
No.9240300:30440353, as on 16-02-2026
(this amount incledes interest applied il
05-08-2025) and Rs. 47,428.65 due under
Loan Ajc No. 924030030440378, as on
16-02-2026 (this areount includes inferest
applied il 05-05-2025)

B) 04.03.2026

_l:]_ 06.08.2025

Description of the Mortgaged Proparty

ALL that piece and parcal of land with building situated at- Dist- Birbhum, P.5.- Muzarai,

Mouza- Shibrampur, J.L. No_ 57, Khatinn No. LR, 1208, Plot No ; 508, Area 2.41 Dec.

{as per khatian), 3 Dec. {as per conversion cerfificate vide conversion case no

CN/2021/0304/68), Nature - Vi, State - West Bengal, Pin Code - 731218, togethar with

all the buiidings and structures thereon, fixtures, fithngs and all plant and machinery

atiachad o the earih or permanenily fastened to anything attached to the earth, both
present and future. The Property is in the name of BRAJONANDA DEY.

[A} Amount Due as on date

B) Date of Demand Motice

{C] Date of Possession (Symbaolic)

A) Rs, 14,07 414.00 dus under Loan Al Mo
9230300099 71906, a5 on 25-11-2025
tthis amount includes interest applied fill
(05-05-2025) and Rs. 50.579.00 dus under
Loan Afc Ng, 323030009971819, as on
25-11-2025, (this amounl includes interes!

appied bl {15-05-2025)

Mame & Address of Borrowess |

Guarantors
1. Mr. Basudey De 3/C Brajgnandan De
2. Mr. Brajonanda Dey 5/0 Bataram Day
3. Mrs. Arpita Karmakar /0 Basudab
Da
All Residing At : Vil Amdad, Murarai,
P.O. Amdol. P.5. Muraral, Near Durga
Mondir, Dist, Birbhum, West Bangal,
Pin.731219

Mame & Address of Borrowors |

Guarantors

1. Mr. Mannan Seikh 20 Masud Seikh

2. Mrs. Sorifunnesha Biki WD Saifulsk
All Risiding at: Bhaitabati, Bilban
Wabagram, Murshidabad West Bengal
- 742181
Both Risiding at: Mouza - Betur, Plot
Mo - 1940, 1241, 1942, 1943, LR
Khatian Mo-1871, J.L Mo - 106, |B) 22.01.2026
Murshidabad - 742149, C) 06.08.2026

Description of he Mortgaged Fl‘.‘iFH!I'E'

ALL THAT piece and parcal of fand measunng 3.68 Decimals more or kees, ving and siusted
al Mouza- Belur, Plat No - 1940, 1947, 1842, 1943 LR, Ehalian Mo - 1871

J.L No =108, Lnder P.5 - Nabdagram Tha District Of Murshidabad, YWes! Bengal, along with
buiking and stucture standing thersan,

| &) Amount Due as on date
Bl Date of Demand Mol

Mame & Address of Borrowers |
ssion (Symbolic)

Guarantors |C) Date of Pos
1. Mr Dhanapati Mondal S/o Biswesar Al Rs. 84,581.3T dua under Loan Alc Mo.
Mondal Q1700073220079 as on 03-01-2024 [this
. amounl inciudes imemas| apphad LE01-11-2023)
2. Mrs Radharani Mandal Wio Dhanapall 5 pe 34 76,688.90 due under Loan Alc
Mondal No.9170630073220040, as on

Both are residing at: Sarahali,
Sindrani; Morth 24 Parganas - 7432097

03-01-2024 [this amount includes interes
appliad Bl 01-11-2023)

B) 28.05.2024

C) 04.08.2026

Description of the Martgaged Property
ALL THAT piece and parcel of land measuring about 24.25 decimals lying and siteatad
under Mouza - Raghabpur, J.L. No 2, Plot no 1, under PS5, Bagdah and district North 24
Parganas, together with buildmg constructed therson,

| &) Amount Due as on date
B) Date of Demand Notice
C) Date of Possassion [(Symbolic)

Mama & Address of Borrowers |

Guarantors

1. Mr Md Jahangir 3K 3/, Sarafat Hossain

A) Rs. 16,66,135.04 due under Loan At No
922030030683038, as on 25-11-2025
(this. amount Incledes interast apphed (1l
{0:5-05-2025) and Rs, 28,399,235 dus under
Loan Ade No. 922030039683067, as on
25-11-2025, (this amount inchudes nterest
appliad Il (05-05-2025)

B) 17.01.2026

C) 06.08.2026

Joykrishnapur, Hohetpur, Mimlita,
Murshidabad, West Bengal - 742124
2. Mrs Sarifun Mesa Beauty Wi Mo
Jahangle Sk Kohetpur, Joykrishnapur,
Basudebpur, Murshidabad, Wesl Bengal -
742224
Both are also Residing ati- Mouza -
Kohetpur, Plot Mo - 388, LR. Khatian No
- 2079, J.L Mo - 84, Under P.5 -
Samshargan], PO - Joykrishnapur, In the
district of Murshidabad, Wesi Bengal

Dascription of the Mortgaged Property

ALL THAT piece and parcel of land measuring sbout 3.20 Decimals more. or less. fying and
situaled al Mouza - Kobelpur, Piot Na - 368, LR - Khatian Mo - 2003, J.L No - B4, Undar P35 -
samszhergan & PO - Jovkrshinapur, In ihe District of Murshidebad, West Bangal, along with
bullding and structsne standing thereon. Boundaries as par deed : Morth : Daji Sibi, South :
& fi Road, East : Sahari Das, West ; Md. Jehangir Sk.

&) Amount Due as on date
MNama & Add of Borrowars | B} Date of Demand Motica
Gu rs C) Date of Possession (Symbaolic)

1. Mr Mustagque Ahamed 5/0, Abdul Lalif{ A) Bs, 34,00,460,55 dus under Loan Alc Mo
Aharned amaunt includes interest applied il (05-05-
Both Ars Residing. Al Gobindanur 2025} and Re. 48_274.85 due under Loan A's

e PUT|  po. 922030021126972, s on 05-05-2025, (this
Majhira, Murshidabad 742405.)  ameunt includes interast appliad till {05-05-
2025
B} 12.02.2026
C) 06082026

A

Descriplion of the Mortgaged Property

ALL THAT piece and parcel of [and measuring about 7830 Decimals more or less, Iving and
siluated at Mouza - Jaduper, J.L Mo - 55, Plot No - 77, LR, Khatign No - 3001, wilhin the
jursdiction of Pofce Statien - Berhampore Town, Inthe District of Murshidabad | along with bullging
and siruciure standing fereon

&) Amount Due g5 on date

B) Date of Demand Notica

|G} Date of Possession (Symboalic)

A} Re. 15,65,099.00 due under Loan &'t Mo
922030067645251, ‘A5 an 16-09-2025 [this
arnaunt includes inlerast applied Gl (01-05-
2024} and Rs, 30,746.00 due under Loan A'g
Mo, A20A0ETEA52TT, as on 16-09-2025, (this
amaunt includes interast applied &ill {01-05-
2024

B) 24.09.2025

C) 06082026

Mame & Address of Borrowers [
Guarantors

Mr Raihan Biswas S/0 Rezaul Biswas
Biswaspara, Chardearpara, Jalangi, Paschim
Sahebrampur, Murshidabad, 'Wes Bangal-
42305

Also Ab : Mouza - Sabebrampur, LE. Plol
Mo - 8784, LE. Khatian Mo - 22022, JL Mo
- 33, Under P.O - Bahebrampur, P35 -jalang,
ADSR-Domibcat, District of Murshidabad, Under
Choapara Gram Paychayat West Bengal-
T4ZI05,

Description of the Mortgaged Property

LL THAT Plece And Parcel Cf Land Measuring About 5 Decimals More Or Less, Lying And
Situated At Mouza - Sahebrempur, LR, Flot Mo - E788, LR Khatian Mo-22022
J.L Mo - 33, Undar PO - Sababrampur, PS-Jalangl, ADSRE- Domkal, In The District of Murshidabad
Under Choapara Gram Paychayat Wesl Bengal-T42305, Alpng With Building and Slruciure
Standing Thereon.

&) Amount Due as on date

Mame & Address of Borrowers |
Guarantors

1. Mr Sk Kutubuddin C/'0 5k Unis Al
Sitalpur, Nandakunar, Sitalpur, P.O.
Sitalpur, Sub Nandakumar, Purba
Mediripur, 721632

2. Mrs Saleha Bibl C/O Sk Unis Ali
Sitalpur, Nandakemar, Sttalpur, Purba
Medinipur, Wast Bengal- 721632

Bl Dabe of Demand Nolica

{C] Date of Possassion [Symbalic)

A) Rs. 15,49,694.51 due under Loan Alc Mo
921030040020139, a5 on 25-11-2025 {ihis
amount includes Interes! applied Bl
5-05-2025) and Rs. 49,062.89 due under
Loan &fe No. 821030040020142, as on
25-11-2025, (this amaount inchudes interest
appliad il 05-05-2025)

B) 08.01.2026

C) 06.08.2026

Description of the Mortgaged Property
ALL THAT piece and parcel of lard measuring abaut 20,025 Decmals mare or less, ving and
siluated al Mowza - Sitalpur, Pist No - 208, LR. Khatian Mo - 52719, J.L No - 71, Under P.3 -
Mandskumar & P.0. - Khanchi, 3.K,0 - Khanchi, In The District of East Medinipur, West Bengsl
- T21632, along with bulldng and stucture slanding thereon. Boundarles as per deed - North
- Pond im Plot ng. 198, South - Basiu Land in Plat Mo, 202, East - Kata Land of Sk Alfapddin
West - Kala Land of Hasna Bawa,

A) Amount Due as on date

Mama & Address of Bommowers |
Guarantors

1. Mr Jalal Uddin Dafadar S0, Musraf

B| Date of Dermand Notice
C] Date ol Pog n [Symbolic)

A) Bs. 11,39,979.40 dua under Loan A'c Mo,

fli Dafadar 921030053980035, as on 24-11-2025 (this
2. Mrs Masriff Ali Dafadar S/0 Tovab A% amount includes Intarasl applad nll
Datadar (05-11-2025) and Rs. 50,623.73 due under

Loan Adc No, S21030053980051, as on
05-11-2025, (this amauent includes interesd
appied bl {05-11-2025)

B) 12.02.2026
C) 06.08.2026

Both are Residing At: - Dasturhat
Binod, Murshidabad - 742122

Description of the Mortgaged Property

ALL THAT piece and parcel of land measuring aboul B.250 Decimats more or kess, bving and
situated at Mouza - Bingd, J.L Mo - 190, Plot No - 4545262, LR, Khatian No -1158, within
Jurlgdichion of Pobce Statian - Sagardighl, in the District of Murshidabad, West Bengal - 742122,
along with buiding and struchure siending thersan,

A) Amount Due a5 on date

Mamea & Address of Borrowers |
Guarantors

1. Mr Sujoy Panrya 5/0, Ananla Kumar
Fanrya Vill - Rapagar, P.O - Jaipai, Near
Rajragar High Schoal, Purba Medsipur-
T21652

2. Mr Ananta Kumar Panrya S/0, Jiban
Fanrya Vill - Rapagar, P.O - Jelpai, Near
Rajnagar High School, Purba Medinipur,
West Bangal - T21652

B8] Date of Demand Notice

C] Date af Pog i [ Symbolic)

A) Rs. 2749361 52)- due under Loan &g Mo,
916030060059452; a5 an 15-02-2026 and
Fs. 28,246/- due undar Loan Alg
Mo 916030080060449, a5 an 16-02-2026

Bj 24.02.2026

C) 06.08.2026

Description of the Mortgaged Property
All That Piece And Parcel of Land Measurmg Aboul 04 Decimals Mane Or Less, Lying And
Siluated at Maouza - Rajnagar, JL Mo - 68, Plol Mo - 741, Khalian Mo, <1878, Under Ps -
Mandakumar and P.O- Jafpai, In the Destrict of Pwrba Medinlpur, Wesl Bengal - T21652, along
with Building and Strueclure Slanding Thersan, Boundaries As Per Deed : Morth ; Plol Mo -
741,742 South ; Plol Mo - T54, East : Plal No - 755, West: : Plol No - 753,

mam ey

T e

Sdi- Authorised Officar, Axis Bank Ltd.

SATURDAY, AUGUST 8, 2026
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IN THE MATIONAL COMPARY LAW TREBUNAL
KOLKATA BENCH, KOLKATA
C.P{CAM) Mo, BO/KBI2026
Connecied with
C.A [CAA] No. 158/KBI2025
In Ehe master of;
The Companies Act, 2013
Apd
In e matier of
Section F30 - 233-and other applizable provissans of the Companias Act, 2013
And
In Be matker of
Dasbhuja Dealtrade Private Limited, hay NG He ragistered office a1 144511, Madurdaha Hoad
Kodkata 00107 and CIN © UT4E00WEI013IPTCI19213T
woen Transferar Company 1Petiianer Company 1
And
In Wi rafiar of
Eagha Vincom Privabe Limited, having 13 regetansd ofice a1 111, Park Streel. Rolkata-T00016 arsd CIW-
UST1CoWB2I08PTE 25950
«o Transferar Company 2Petifianer Company 2
And
In e mather of:
Jhilmil Apartments Prvate Limdad, having 12 regustanad oflics al 14471, Madurdaha Hoad, Kolkata -
TOOT0T and CIN: U4S400WE2D1 IPTC152411
o Transfarer Company/Peditionar Company 3

And
In e matherof
Kaamya Reallors Private Limited, haviag ils ragishgrad office at 144711, Madurdaha Road. Kolkata -
TOOT07 and CIN © UTHOIWEZDOERFTC 07184
woes TrANSTRTDT Company/Petitionar Company 4
And
In the mattar of;
Falashsadhi Raglcon Private Limited, hawing ils ragistersd offica &t 14471, Madurdaha Road, Ralkals-
FOO107 end CIN: U4S400WEZIN IPTCIE2404
..... Transferor Company/Petitioner Company 5
And
In Ene metter of:
Lekhdatar Really Private Limiad, having ifs regstered affica at 14471, Madurdaha Rioad, Kaokata- 700147
and CIN; UTDO2WB201 3P TC182106
..... Transferor CompanyPatitioner Company &

In the matier of:
Lendlprd Virimey Private Limied, kawng iks reqesarad office af 111, Park Stresl, Kalkata-700016-and
CB- US1101WB2008PTC1 37356
... nransferor Company/Petithoner Company 7
And
In Ehe matier of:
WManpainayak Reallies Private Limited. hawing its registened offica af 14471, Madurdehe Road. Kolkata
- TEO10T and CIN : U45400WB201 IFTC 192655
... ransferar Company/Petitioner Company 8
And
In ghe master of;
Minerda Cammptrade Prvata Limiled, having its regsterad office a1 111, Park Stresl, Kolkats - TO0M G
and Gk ; US190WBRI0EPTCT 27344
<o Transferor Company'Petitioner Company §
And
In ghe magter of;
Muchmagre Realfies Privata Limited, having &5 registered office af 14471, Madwdaha Road, Kotkala -
TECHOT and G ;- U45208WEID IFTC 193051
- Transteror Company/Petitoner Company 10
and
I Ee masher of
Naging Management & Exports Private Limited, having its regestered offca at 14471, Madurdana Road,
Kelkata 70007 and CIN : US1S0SANBT09EPTO0GE214
... Transderar Company/Petitioner Company 11
And
In e madier of
Mokl inlrade Private Limiled, kaving 65 reguslensd odlice 31 1171, Park Steet, Kobala-ri00706 and
CEN . USTDaWBZI08P T 28522
vors Transferor Company/Petitioner Caompany 12
And
In B mather of
Paramarth Properties Privade Limiled, kaving its registerad ofice al 14471, Madurdaha Road, Kolkata-
TLOT07 and CIN: L4S40IWEZIAPTC 152454
s PRANERRMOr Gompany/Petitionar Company 13
And
In Ehe mattar of;
Ralansidhi Prajacts Prvate Limitsd, having s ragisterad office at 14471, Madurdaba Read, Kolkala -
TOOT07 and CIN | U45400WEZD1 IPTC 192466
oo Transfaror Company/Petitionar Company 14
And
In the matier of:
Fudrakazh rdratald Private Limiled, having its reqistarad affice at 144711, Madudaha Road, Kalkala -

FOOT07 and CIM S U4S400WE20TIPTC 192474
v Transfaror Company/Petitioner Company 15
And
In the meiter of:
Sabhyata Vintrede Privata Limiled, hawing #s registered office at #4471, Madurdaha Roed, Kolkata -
700107 and CIN - US1500WB200BFTC 1276505
..... Transfaror Company/Petitioner Company 16

In the mestar of:
Semesaksha Caonstructions Privete Limited, kaving s registerad office &l 14471, Madwrdsha Raad,
Kolkata - YO0 107 and CB - LMS400WVB 0T SPTC 192477

..... Transferor Company/Petitioner Campany 17

In e matier of:
Shivparnwar Infratech Private Limited, hzving its regislersd offics &t 18470, Macurdeha Road. Kolkats
TO00T and CIN ; UASE00WB201IFTCT BR4E2

..... Transferor CompanyiPetitioner Company 18

In the master of;
Siveding Agencies Prvats Lmiled, hawng its regestered offioe 8 111, Park Street, Kolkata -70006 and

CH - USTSIMNWBHIIEFTC1 28093
s Transferar Company/Petitioner Campany 19
And
In e matier of
Sourmy Projects Private Limited, hiasing i regstered affice it 14471, Madurdaha Road, Kotkata -H0A07
and G | LEEA0WBRIIPTC G240
v Trdesferar Company/Pelitloner Camparny 20
And
In Se masier of
sound Properties Private Limited, having ils registered office 31 111, Park Sireet; Kodata -TI006 and
G U OTWB 19 BTCOS 214
v TraTSRETOF CompanyPelitioner Company 21
And
In Ehe madler of
Spash Projects Privals Limied, having ils reglstersd offios ol 14471, Maduedaha Road, Kiolkata -F00487
and CIN ; LB 00WB2I3PTC 52475
. Jransferor Company/Petitioner Company 22
nd
In B i o
Sy SUppRers Private Lirfled, having &5 regislenad ofcs-al 144701 Madurdaha Boad, Balkata -
TOO107 and CIN | US150IWE2IIRPT 127352
v TraNEREFOF Company/Petitioner Company 23
And
In Hhe matherof,
Winamra Mirman Provats Limibed, hawing it registirad offce al 144771, Madurdalss Road, Kokata -TO00T
and CIN . L5 IWB 20 13PTC1 52654
v Transfaror Company/Petitioner Company 24
And
In Ehe matter of.
Willpower Reaflies Private Limilad, having itz regislered office at 144711, Madurdaha Road,
Kolkata 700107 and CIN - U45400WB20H IFTC 192468
+uoe Transferor Gompany/Petitioner Company 25
And
In the mafter of:
Cheersure Infralech Prvele Limitad, having its registered office at 144711, Madurdaha Road, Kolkata -
700107 end CIN - U454100WE201 IPTC 192473
.- Transfares Company/Petitioner Company 26

Motice of Petition

A Paliliar undar secion 230-232 of the Companies Act, 2013, for sancion of & Scheme of Amaigamalian
between Dasbhuja Dealtrade Private Limitad Private Limitad (Transienor Company 1or Patifioner Company
1), Eagle Vincom Privete Uimiled (Trensferor Company 2 or Patitioner Company 2} Jhilmil Aparimants
Private Limitad (Transferce Company 2 or Petilicner Company 3}, Kagmya Realtors Prvate Limitad
{Transfenar Campany 4 or Pefiioner Company 4| Kaleshsidhi Rastan Private Limiled (Transferor
Company or Petitioner Compary 5), La%hdatar Riealty Prevate Limitad { Transferor Company or Palitionar
Compary B), Lanliord Vinimey Private Limited (Transteror Compeny or Petitonar Company T}, Mangaingyak
Reallies Provate Limiad {Transferor Company ar Pettioner Company 8], Minerva Commptrade Privale
Limited (Trensteror Campary or Petitaner Company 9). Muchmaorne Reasllies Private Limitad {Transferor
Company or Peltioner Company 100, Nagina Managemend & Bxpons Privada Limited (Transferor Company
ar Pesioner Company 1), Mobie Vintrade Private Limeted (Tranaferor Company o Patitiansr Company
12}, Permarth Proparties Private Liméed | Transizror Company ar Petitioner Companyy 13], Ratansidhi
Projects Privase Limited Transfzrar Campary or Petiionar Company 14), Rudrakash Infrabuld Private
Limited (Trarsdaror Company or Petiicner Company' 150, Sabhyata Wirirade Prvate Limided (Transferor
Compary of Peliliongr Campany 16), Bameeksha Constructions Private Limited (Transferor Company
ar Petsioner Company 171, Shnpariwar Infralech Private Limitad (Transferor Compary or Petiioner
company 16, Siverine Agencies Phvate Limited (Transferor Sompary or PetSaner Company 15),
Sy Prajects Privale Limited [Transferor Compang or Petitioner Company 305, Sound Praperties
Private Limfed (Transferor Company or Petitioner Company 1], Splash Projects Private Limited (Transferor
Company ar Pelitioner Company 22), Symibol Suppiers Private Linited (Transfenoe Campany or Petifioner
compary 2 33, Viramea Rirman Peivate Limited {Trarsferor Compsny or Petfionsr Comgany 24), Wiliower
Resaitias Private Limdbad (Trarsdamr Company o Petfomner Campany 25) with Ovargune Infratech Private
Limited {Transferes Company or Petilianer Compsany 26 and ther respective sharehohiers was presened
iy Aditi Jhunjhumwila, Pracising Compary Secretary, Authonsed Represantative far the Pelitionens on
20h July, 2026 and Ihe said pelition = fxed for heanng before the Matonal Compary Law Trbunal,
Rolkata Bench an 27 August, 2026

Any parson desinous of supporting ar oppasing the said patiion shoukd Sand 1o s Pelfioners euilhosisad
regrasantalive, Adi§ Sourshunwala. Praclising Company Secretary, nolice of his inbenlien, signed by him
ar ks advocate. with his rame and address, =0 &5 1o reach the Palilioners™authorsad raprezentalive
ned laler than two days baloee tha dals fiked for the hearing of the Peftion. Whara ha seeks ko oppose
tha petilion, the grounds of opposilion or a copy of his affidawt shall be furnished wilh such nofica.
A capy of the petition wil ba femishad by the undersigned to any persan requinng tha same an paymeant
af fhe prascrbad charges for tha same

Sdi-

Aditi Jhenjhurwala

Practising Company Secretany

Dt ; DE.08. 2026 [Ausmorized Represeniaive for Pelitionens)
Balkata Address for Service @ G000 5K Deb Road, Rolkaka -T00044

ASHIRWADSTEELS & INDUSTRIES LIMITED

\ CIM : LET100WEB12E6PLCOA0201
Regd. Office: &, Waterloo Streat, R Mo. 506, Sth Floor, Kofkata-TO00E30W . B)
Tede Fax (033)224 30576, Email, ; ashindadsstessfgmaill, com,
Web Site wwew ashinvadstesls.com

doiel @ Canara Bank-4A VES:‘;%LE

AUCTION

§

F
'

EXTRACT OF THE UNAUDITED FINANCIAL RESULTS FOR THE QUARTER
ERREDOOTEJUNE, 1050
[Rupees inLakhs)

REGIOMAL OFFICE : KOLKATA =1
651, Anandapur, Near Monovikash Kendra, Znd Floor, Kolkata - T00 107,

Hypathecated vehicles taken inbo ppssassion by Bank will ke sald in open auction on 28, 08,2026
Infending purchasers ana requesled b contaddl the branch from 200082026 to 27.00.2026 betwean
Office Hours. Tha coan auchon will ba held on 28.08.2026 betwean 3,00 P.M. to 4.00 P-M. at
Canara Bank, Regional Office, Kolkata - 2, 651, Anandpur, Near Monowikash Kendra, Znd
Floor, Kolkata - 700 107

Desakz of the Vehicle :

= Cwarter | Corresponding Yaar
Mo Particulars anding | 3monthsendad ended
062026 | intheprevious
| year A0.06.2026( 31032026
Unaudised) |  (Unaudited)| [Audited)
1) | Tokal Incorms from opaerations 11242 | 104 54 21634
21| Met Praofit for the period (befare fax
and exceptonal ibems) 74.75 71,16 267.58
37| MetPrafit for the pericd before lax
(afler exceplicnal iems) 475 riig 267,589
45| Ket Profit for the period afier tax
__| {smier sxoaptionsltans) DO.OY 8.0 20 1
21| Tolal Comprehansive Incomea for lhae
period [compeising of Prefit!(Loss)
For thie pericd {after Lax ) and Qe
Comprehensive Incomiej 112,16 a0.3r 20027
&) | Equity Shara Capital 1,250.00 1. 250000 1, 250,00
7| Eamings per shame (Faca valus 10/-
B3R
a) Basig 3 0.41 4 162
k) Dilutod ¥ 0.41 (.40 162
Motes :

11 The above s an extract of the detalled format of Financial Reaults for the
Quarier ended June 30, 2026 Tiled with the Stock Exchange(BSE LTD, ) under
Regulation 33 of the SEBI {Listing Obligations and Disclosure Reguirements
iRegulations, 2015

2} The Tull farmalof Financial Rasults Tor the Quarter ended June 30, 2028 are
available on the Bombay Stock Exchange|BSE LT, pwebsite [waw_bsaindia.com)
and also on Company's weahaite fwww ashingadsteals, com),

d) Tha financial resulls of the Company have baan prepared in accordanca wilh
Indian Accounting Standards (ind AS) notified undar the Companies (Indian
Apcounting Standards) Rules 2015 a5 amended by the Companies [Indian
Accounling Standards ) Rules 20186,

4} The figures of previous periods have been re-grouped wheresver necessary to
meake them comparable with thoss of the current perod

6] Thaabove unaudited inancial resulis were reviewed by the Audit Commilies and
thie Statutory Auditor's and thereefier approved and adopted by the Board of
Directors al thelrrespective mealings held'on August, OF 2026

For and on behalf of the Board of Directors of

Aghlrwad Steels & Industries Limited
Sdi-
Dalbir Chibhar

Managing Director
DM 00550703

Place ! Kolkala
Date : 07.08.2026

L Description of the Vehicle Narne of the Reserve Price (Rs.)
Ko, Branch
1. | Tata Safari XT Z0L KRYOTEG | Ghona Branch | Rs. 7,45 000- # Seizure Charge
BEIV Rs. B.00M04-+ G5T and Parking
Body iype - 5 Doors Sieel Sheel, Charge From 15.02.2026 |+ GET)
Colour GR White

Uniaden Wt. 1782 kg
Maodal Mama Taia Safar XT 2.0L
KRYOTEC BSIV, Cubsc Cap -1358,

Manfacturing Year ; 2022,
Cilindar - 4, Fuel - Digsel,
Seating Cap - T,
VWheelbase - 2T41H.P-167.50
Registration Mo. : WB 24BE 7300

e e g e L S B

The Vehicle will he avctioned on 28.08.2026
All the Vehicles will be auctioned on "AS IS WHERE BASIS IS AND

e N a

AS IS WHAT I5" basis condition

Other Terms & Condition :

&) Imeresied buyers shalt zubmit ther ofar in prascibed from along with eamest money equialent
o 10% of the raserve price by the way of 2 bank draft fevaring Canara Bank [Na cash wil be
gccapled) ar NEFT to A, Mo, 209272434 in the name of Cenara Bank, Ghona Branch, IFSC:
CHRBOO19538 on spat before 1:30 PM. on 28.08. 2026, They are requesied ba bring praopar
crngnal 10 Proal and sullicienl Xenx copias of 10 Praal fo submil along wilh & bed application
forrn al he venise, Successful badders ane advised 1o bring twa cololr passpan size photographs
at the time of sale cendicate from the bank on payment of full Bd amount

b} Buyers t contact for any query an the follesing Mobile No, 62922 42841 (Ghona Branch)

¢) Bids offened balow the reservisd price will nol be accepbed from cansieralion

g} Barrowers shall not be alfowed [o parficipate in (he austion pracess

g Bid incresnanial amownl i fwad 38 Be. 10000-, A%er complesan of BHd, th bank will conlirm tha
sake in edgibbe caze caly 1he same will be Intimated in wibng within ¥ days Trom (he date of
auchion fo the succassiul bidoer.

fi Thesuctessiul bdoers o decaned by the bank shall have o depesst the entire ameunt of the
gaicticn price by the demand draf less eamast maney wiih e bank within 7 days from the-date
of receipt af the letar of the sale confimation. Any siatutony dues refaling ko the ghowa-mentioned
vehicle ke road 183, insurance, packaging chames, panmed i, will be barna by the purchassr,
Tha bank resarves ha righl b accepd o repacl any or all e offars or adoemedpasiponed the
Suchan wih Qur asRgMng any reason thaneol,

gl Registradion of the wehicle = he biddess raspans@ilily; the respaclive branch will dalvar tha
yishicle ang related papers-afier full paymentof (he bid maney.

hy Parking and ofher charges will be borme by the bidder only.

Date : 07.08.2056
Pace : Kolkata

Authorized Officar
Canara Bank

FORM G - VERSION 3
INVITATION FOR EXPRESSION OF INTEREST FOR
ATTIVO ECONOMIC ZONE (KOLKATA) PRIVATE LIMITED OPERATING IN
“AUTOMOBILE WORKSHOP” AT PASCHIM MEDNIPUR, WEST BENGAL.

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

YASHMAN DEEPAK LIMITED

Reglatered Offlce: 58, Ratan Sarkar Garden Streat, First Fipos, Kalakar Stras
Kodkata - TOO007 (West Bangal)
Admin Office : 49 MIG, Ratan Lal Magar, Kanpur- 208022 (Uttar Pradesh)
Confacl Dedails | Mob, Mo, 9835034442 BY 37820475
Website : www yashmandespak. com
e=mail ;| yashmandeapakid@gmal.com CIN Mo, © LET120WEB197T5PLCO2%301

[y
7

Ik flor 0 new dap

UNAUDITED STANDALONE AND CONSOLIDATED FINANCIAL RESULTS

FOR QUARTER ENDED JUNE 30, 2026

In compliznce with Repulation 33 of the SEBI {Listing Obligations and Disclosure Reguiremeants] Regulations, 2015 (Listing
Regulations'], the Board of Directors of Parag Milk Focds Limkted {'Compamy’] at its meeting held on Thursdsy, Auguast &, 2024,
approved the Unaudited Financial Results [ Standalone and Consolidated’) for the Quarter ended June 30, 20246 (' Results"]

The Results along with Limited Beview Beports (Standaloie and Consolidated) fssued by MYS, Sharp & Tannan, Statutory
Aupditors of the Company, are available on website of the company at weswparagmilkfoods.com and on websites of the Stock
Exchanges i.e. B5E Limited and Mational Stock Exchange of India Limited at wewwibseindiacom and wawwenseindia.com

respectively

In-compliance with Regulation 47 of the Listing Regulations, the same can also be acoessed by scanning the folkowing Quick

Respanse QR code:

PAumai
Aupust &, 2024

NOTICE OF THE 51th ANNUAL GENERAL MEETING (AGM], BOOK CLOSURE

AND E-VOTING INFORMATION

Notics = hersby given that the 5%a8 Annual Genersl Mesting (AGM ) of Yashman Despak
Lt (L Comparny) il b held-an Thursday, the 03 day of Seplembr, 2026 a1 353,30
P, through Video Conferencing (V) Other Audio Visual Means (OAWM) imcomplianca
with Section 26 of the Companies Act, 2013 read with various circulars issued by the
Ministry of Corporate Alfairs (MCA) and |ssued by the Securites and Exchange Board of
India { SEBL), including latest Genaral Gircular Mo, 202022 dated December 28, 2022,
General Circular Mo, 02023 dated Seplember 25, 2023, Genaral Circular Mo, 0972024
dated Saptember 19, 2024 and General Cireular Mo, 030025 dated Septembier 22, 2025
{"MCA Circulars”), Circular Mo. SEEVHOICFOPoD-2IPVCIRZ202204 daled January 5,
2023, SEBIHOYCFOVCFD-PoD-2PCIR2023/16T dated Oclober 7, 2023, SEBIVHOMCFDY
CRO-POD-2PCIR20241 33 dated October 3, 2024 and Circular Mo, HOE9 49407 12025-
CRD-PODNITEZ 2026 daled January 30, 2026 ("SEBI Circulars”) which allow the
companies to hold AGM through VEOAVM, which does not require physical presence of
members at g common venues, The deemed venue for the S1at AGK shall be the
Administrallve Offce of the Company |e. 49 MIG, Ralan Lal Nagar, Kanpur - 208022
{Ltar Pradesh}.

In line with MCA& Circulars and SEBI Circulars, tha Mofice of 5151 AGM setting oul tha
Ordinary and specia! Business to b2 transactad thereof together with the Annual Report for
thefinancial year 2025-2026 has been electronicaly sent on Fridany, Awegust OF, 2026, to the
sharahalders whose Email id's are registared with the Company/Company’s Regisirar
and Transfer Agent, 5 K Infosalutions Private Limited and the same are also availabls on
the Company's website atweow vashmandeepak com and website of Siock Exchange e
CSE Lndled af wiwiv cse-ndiacom.

Book Closure: Mofice s atso hereby goven that pursuant 1o the provisions of Section 99
afthe Companies Act, 2013 read with rudes made thereunder and Regulation 42 of the SEBI
{Ligting Obligatons and Dischasura Raquiraments) Reguiations, 2015, thal the Registar
of Members and the Share Transfer Books of the Company will remain closed from
Satirday, August 29, 2026 10 Thursday, September 03, 2026 (both days inclusive) for the
purpose of S150AGM. Mambers holding shanas in physcal form and who havde nol updated
iheir emall addreases with the Company are requestad to update theiremail addressss to
Reqistrar and Transfer Agents of the Company, 5 K Infosolutions Private Limited and
Members holding shares in dematenialized form are reguestod 1o rogistenupdale ther
amail addresses with the relevant Depository Participanis along with documents as
mentianed in the Notice of AGM for updation of emad address,

Manner of joining the AGM: Instructicns for aftanding the AGM through YCAOAWE are
provided in the Motice of 51st AGM of the Company.

Ramote E-Vioting and E-Voting during the AGNKY In conspliance with Secion 108 of ha
Companies fct, 2013 read with Rubs 20 of the Companies (Managamsant and Adminisira-
ficn) Fules, 2014 {as amended) and Regulation 44 of the SEBI [Listing Obgations and
Dizclosume Reguirements) Regulations, 2015, read with MCA Circulars and SEBI Circulars
msuad i this regard, the Company is pleasad fo provids the facility of rermofa a-woting to
the sharsholders, to exancise thelrright o vote an the resolutions proposed to be passed
al the AGM. The facBly of casting votes by the members using an electronic voling svstem
ard Tor parlicparting in the 5150 AGR rough VEDAW Rility along with e-Yaling durng
the AGK will be provided by Matonal Securities Deposiony Limited (NSDL,

i.  Thadetails a0e required to be given under the act and rules made thereundear are 8s
follows;

ii.  Tha remote e-voling pericd shall commenca on Monday, Auguest 31, 2026 at 08:00
A M. and ends on'Wednesday, September 02, 3006 at 0500 P.M._{IST), Thea e-unting
module shall be disabled for voling thereatter and Members will nol be allowed to
vole eleclranically beyord the said dale and time and once the vode cn a resclution
5 GRSt by 2 member, hefsha shall not be allowed fo change it subsequantly. E-Vioting
shall alkso be made available al the 515t AGM and the members who have nol sast
thair vode through remots e-volbing shall be able o vole al tha 515t AGM

i, The members of the Company holding sharas a3 on cut-off date e, Friday, August
28, 2026.(EQDY). The voling rights of the membsers shall bein:propaion 16 theidr
shares of the paid-up equity ehare capital of the Company as on cut-off data. A
person whose name ia recorded in the Reqister of Members or in the Register of
Bemsficial Owrsars maintained by the Depasitories as on (be cut-ofl date onbyshall
be entitted o avail the facility of remaole a-voling, participation in the AGH through
VICMOAWM facility and e-vating during the A5M

r.Any parson who acgieras shanes of e Company and bedtomes a meambser alter the
dispatch of the Matics e sent and holds shares as on the cut-off date, e Friday,
August 23, 2026 may follow the steps mentioned In the noticefor e-vating. The &-
vilieeg) login chatails ank lor he process 10 be adopled for sbkaining Uhe Liser 10 and
passwaord for casting the vola.

v, Members who have caslt their vole through remode e-voling price 1o e A0 may
also attend the AGM through WCIOAVM moda but shall nof be aligible to cast their
viote throwgh e-voting during the AGM, Members can attend the AGM even if they
Pt ol Gast thelr walie througn remdale d=voding bul sl ot be allowiad o wal dusiesg
the AGHM,

vi, The detailed insfructions for remoie e-eoting and e-woting during the AGM for
shareholders holding shares in demaleralized mode, physical mode and for
sharehalders who have not registered their email addresses are provided in the
Motice of 51st AGM of the Company

vil, Members who have any quarnes or issues regarding attending AGKM & e-Vaoling
from the MEDL website [www.evotingindia com), contact the Company's
Registrar and Transter Agent, 5 K Infosolulions Private Limited. /42 Katju Nagar,
Ground Floar, Near: South Gity Mall, Jadavpur, Balkala-T00032. Email:
helpdesk.evoting@cdslindia.com or call toll frese no. 1800 22 0021 or contact Mr,
Tallb, Company Secretary and Compiance Dfficer at 110/105-B Jajmau, Kangur,
Littar Fradesh Z0E0M0 al Tel, Mo, +31 BT3r840475 Email
yashmandeapaklidi@gmail com

vill. The Company shall declare the results of the voling after counting of the votes and
submission of the report by the Scrufinizer and the resulis shall atso be updated on
company's webaite Le. www yashmandeepak com and on CSE website: waww.cee-
incha, com

For Yashman Despak Limited

Sd-

Oate ; 08.08.2026 (Talit}
Place ; H.'ﬂr'ﬂ'.lr r_:nmpaw EEEI'-EIEII'H'

1. IName of the corporate debtor along
with PAN & CIN/ LLP No.

Attivo Economic Zone (Kolkata) Private Limited
PAN: AADCB2957M
CIN: U34105WB2007PTC120650

Unit No. 709, 7th Floor, Merlin Infinite, DN-51,
Sector-V, Salt Lake Cit){\,‘ Kolkata-700091,
Bidhan Nagar CK Market, North 24 Parganas,
Saltlake, West Bengal, India, 700091

2. |Address of the registered ofice

3. | URL of website attivoeconomic.sipl@gmail.com

4. | Details of place where majority of fixed

Paschim Mednipur, West Bengal
assets are located

Installed capacity of main products/ services |N.A.

6. |Quantity and value of main products/
services sold in the last financial year

As per the last available Audited Financial
Statements for the FY 2024-25, revenue
from operations was NIL

7. |Number of employees/ workmen Not Known

The Audited Financial Statements for the F.Y.
2023-24 and 2024-25 are available.

These Financial Statements, including Creditors
List, can be obtained by emailing to the RP at
attivoeconomic.sipl@gmail.com

8. |Further details including last available
financial statements (with schedules) of
two years, lists of creditors are available at

9. |Eligibility for resolution applicants under section
25(2)(h) of the Code is available at URL:

Can be obtained by emailing to the RP at
attivoeconomic.sipl@gmail.com

10. [Last date for receipt of expression of interest| Friday, 21st August, 2026

11. | Date of issue of provisional list of
prospective resolution applicants

Monday, 31st August, 2026

12. |Last date for submission of objections to | Saturday, 5th September, 2026

provisional list

13. | Date of issue of final list of prospective
resolution applicants

Tuesday, 15th September, 2026

14. | Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

Sunday, 20th September, 2026

Tuesday, 20th October, 2026
(Subject to approval by the Adjudicating
Authority)

15.| Last date for submission of resolution plans

16. |Process email id to submit Expression of Interest| attivoeconomic.sipl@gmail.com

17. | Details of the corporate debtor's registration
status as MSME

Not Known

Mr. Anup Kumar Singh

Resolution Professional

Attivo Economic Zone (Kolkata) Private Limited
IBBI/IPA-001/IP-P00153/2017-2018/10322

AFA Valid till: 30.06.2027

Suite 1B, 1st Floor, 22/28A Manoharpukur Road

Date and Place: 8th August, 2026, Kolkata Kolkata-700029, West Bengal, India

|Rule - B{1}]

UL POSSESSION NOTICE

of frgis ,
{for Immovable Propery)

h G Pl 1l Wkl LL e Mk

qﬁ?ﬂﬁﬁ tm Union

T ST W AR

REGIOMNAL OFFICE GREATER KOLKATA
3, Middleton Row, Park Street, Kolkata - 700 071

Whereas .

The undarsignad being the Authonzed Cfcar of the Union Bank of India, Kolkata
Salt Lake Branch (905941} under the Securitization and Reconstruction of
Financial Assets and Enforcement of Securily Interest Act, 2002 (54 of 2002) and
in axarcise of powers conferred under Seclion 13{2) read with Hule 3 of tha
Security Interest (Enforcement) Rules, 2002 issued a Demand Notice Dated
16.05.2026 calling upon the Borrower [ Applicant / Mortgagor : Mis, Golden
Bleachers & Dyers, Bhatenda (Khaldhar), PO, & P.5. - Rajarhat, North 24
Paraganas, Pin - 700 135, Partner | Guarantor : Mr. Amlan Bhowmick, Sia.
Late Binoy Bhishan Bhowmik, Bhatenda (Khaldhar), PO & P.5. - Rarhat, North
24 Paraganas, Pin - 700 135 and Mrs. Shreyashi Bhowmick, Wio, Amian
Bhowmick, Bhalenda (Khaldhar), P.O. & P.5. - Rajarhat, Morth 24 Paraganas,
P - 70001 35, 1o nepay the amouid mentioned in tha nobce baing Rs. 1,02,83,489.08
(Rupees One Crore Two Lakhs Eighty Three Thousand Four Hundred Elghty
Mine and Faise Eight only) and inlerest thereon within &0 days from the date of
the receipt of the said nobice.

The Bormower hawing failad to repay the amount, notice 15 hersby givan o tha
borrower and the public in general that the undersigned has aken possession
of the property described herein below in exercise of powers conferred an him
undar Sub-section (4) of Saction 13 of Act raad with Rule 8 of the Security Inferast
Enforcament Act rula, 2002, on this 4th Day of August of year 2026.

The Borrowar in parficular and e pubfic in genesal is hareby caubionead nol Lo
deal with the property and any dealings with the property will be subject 1o the
charge of the, Union Bank of India, Kolkata Salt Lake Branch (905941) for
Rs.1.02,83,48%.08 (Rupees Cnie Crore Two Lakhs Eighty Threse Thousand Four
Hundred Elghly Nine and Palsa Elghl only) and interest thereon

The Borrowar's altention is invited {o provisions of Sub-section (8) of Section 13
of the Act, in respect of time available, 1o redeem the secured assets
Description of the Immovable Property : All the part and parcel of Land RCC
factory building shed structure measuring about 9 Cottah 12 Chittack 15 Sq.ft
lille more or less undar BS Mo 51, Khatian Mo, 197, 235, 146, 140, 1839 & 170,
Dag No. 19, Touz Mo, 1135, presently Mo, 10 & Touzi Mo_ 173, presently 10, J.L.
Mo, 28 of Mouza - Khamar, P.3. & P.O, - Rajarhat, Bishnupur, Village - Bhatenda
Khatdhar under urisdiction of Rajarhat Bishnupar 1 Ma. Gram Panchayat, District-
Meeth 24 Paraganas, Kolkata - TO0D 135, Wesl Bengal (As per Deed Mo, 41541993,
Deed Mo, 4137719928 and Dead No. 1-10288/2010}). Butted and Bounded by :
Morth ; By Vacant Land, South ; By unit of Sri Krishna Processing, East ; By 16
Fi. wide Comman Passage, Wast : By naw plol purchased by the same owners
&% mformed

Date : 04.08.2026
Place : Kolkata

Authorised Officer
Union Bank of India

PARAG MILK FOODS LIMITED
CIN:L15204PN1992PLC070209

Fegistared Ofhce: Flat Moo L Flot Mo 19, My Bajasthan Society, Shivagl Magar, Pune - 411016
Corporate Office; 10 Floor, Mirmal Building, Mariman Point, Mumbai- 400021
Website: woenv paragmilkioods.com; Emall: investars@paragcom, Tel Mes 022 4300 5555

By order of the Board of Directors
For Parag Milk Foods Limited

Sils-
Pritam Shah

Managing Director & Interim CFO
DM: 01227247

epaper.ﬂnanciaiexpress.cﬂnb. .

Kolkata
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INFORMATION WANTED
e d

GOVERNMENT OF WEST BENGAL

GOVERNMENT OF WEST BENGAL
INFORMATION WANTED

GOVERNMENT OF WEST BENGAL
INFORMATION WANTED

W
This is the photograph of Pradip
Shiuli, Father's Name - Lt. Biren
Shiuli, of Uttar Gani pur, Shiuli Para,
PS - Mahestala, Dist - South 24 Pgs,
Who has been missing since
14.07.2026, at about 15.00 hrs, from
Residential area under Mahestala PS,
Description of this Missing person is
:Age- 50 Years (Approx) ,
Complexion- Sallow, Height - 5 Feet
10 Inch (Approx), Wearing-Half Pant,
T-shirt, Language - Bengali. Please
Contact Officer in Charge, Missing
Persons Bureau, C.I.D., West Bengal,
Bhabani Bhaban, Kolkata-700027, Ph.
No.-033-2450-6120

This is the photograph of Swati Jha @ Rani,
Father’s Name - Late Pradip Kumar Jha, of
227, Duttabad Road near Deer Club,
Srector -III, Saltlake, PS - Bidhannagar
South, Kolkata- 700064, Who has been
missing since 15.07.2026, at about 09.45
hrs, from Residential area under
Bidhannagar South PS, Description of this
Missing person is :Age- 18 Years (Approx),
Complexion- Fair, Height - 5 Feet 5 Inch
(Approx), Wearing-Blue Salwar & White
pant, Language - Bengali. Please Contact
Officer in Charge, Missing Persons Bureau,
C.I.D., West Bengal, Bhabani Bhaban,
Kolkata-700027, Ph. No.-033-2450-6120.
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This is the photograph of Raju Shaw,
of Casual Vagrent Home, 120, Andul
Road, PS - AJC Bose B Garden, Howrah
- 03, Who has been missing since
14.04.2026, at about 09.30 hrs, from
Residential area under AJC Bose B
Garden PS, Description of this Missing
person is :Age- 46 Years (Approx),
Complexion- Brown, Height - 5 Feet 6
Inch (Approx), Wearing-Red T-Shirt,
Black & White check half pant, Language
- Bengali. Please Contact Officer in
Charge, Missing Persons Bureau, C.I.D.,
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This is the photograph of Unknown
Male Dead Body, found on 11.07.2026,
found Between KOG - RIS, KM 15/
15-15/17 on UP main line,
Description of this Deadbody is: Age-
50 Years (approx), Sex: Male,
Complexion-Sallow, Height-5 Feet 5
Inch , Build-Medium, Hair-Black,
Wearing-Yellow half hata t-shirt,
blue pant, Brown jangia (Lagan).
Please Contact Officer in Charge,
Missing Persons Bureau, C.I.D., West
Bengal, Bhabani Bhaban, Kolkata-
700027, Ph. No.-033-2450-6120.
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700027, Ph. No.-033-2450-6120.
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